
FREE CC°Y Ut 22 

cr C T (PR3CEDUE) EUL C.A.T.  

CETR7  A11INISTRTIVE TRIBUNAL 
NAXULJ4BENr 

.A.NOS. 506/94, 507 
and 864/94 

• 	 Thursday this the 23rd day of June, 1994, 

ORAM 	 / 

HON' BLE MR. JUSTICE CHETTUR SANKAR?N NAI a, VICE CHAIRMAN 
NON' BLE MR. P.V.VENyT Is1-n 	ADMINISTRATIVE M4BER 

• 	 O..A, 506/94 

1. N, Balaraman, Head Clerk, 
Electricity Division Office, Kavaratti, 

26 M.ViSwanathan, Head Clerk, 
• 	 Secretariat Kavarattj, 

3• A , K.Sankaran Office Sudpt, 
• 

	

	 Medical Directorate, Kavarattj. 

4. T.K.Ravindran, Head Constable, 
Police Station, Kavarattj, 

• 	 5. T.Balakljshnan, Secretary (Admn) 
Secretariat, Kavaratti, 

M.Vijayakujnarj, Accountant 
PWD Division Office, Kavaratti, 

M.P.Ratnakaran) Head Cànstable, 
Police Sttjn, Kavaratti, 

P.K.Kesavan,jj Menon, 
Head Constable, Police Station, Kavárattj,  

9, V.Sreedharan, Office Supdt, 
Animal lktSbandary Department 4, 

Kavarattj. 

• 	 10. K.V,Sreedharan, Asst,Engjneer(j) 
Kavarattj, 

11, V.P.Rajagopa]an, Jr.Engineer (Ele) 
Kavarattj, 

N.P.Mukundan, Jr.Engineer (Ele) 
Kavaratti, 

I.Govindan, Chargeinan, 
Electricity Departe, Kavarati. 

?i.Vj.lasjnj., Stenographer 
Pradesh CounI, Kavaratti, 

.P.Siikuinaran 4, Jr.Engneer, 
•E1etricity Deprtht, Kavaratt1. 

Uy Be Bead Nurse, 
1rira Gandhi Bospital, Kavarattj. 

.ctt)asenn,rsst.to 
Vabile . ks Dept tL.yarattt, -- ' • .T - - 	- - 	-- 	--- 	- - 	
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0. A. 507/94 

M. C.Gopalakrishnafls 
Asst.Regr.Of Coop.Societiea (Foodgrains) 
V.P. of Lakshadweep, WillingtOfl Islar 
Kochi. 

M.K.ThaflkaPP, SI of Police (SB) 
LakshadWeeP Office, Kochi.39 

A.HydrU. Jr.Eflgifleer, 
Public Works Deptt. 
Store Sub Division, Cochin. 

4, Shri 14.K.Gaflgadharafl, 
Veterinary Inspector. 
LakshadWeep Office, Cochifl.3. 

p,J.Job, Serang, 
MV Deepu Set hu,LakShadweP. 

A. BalakrjShflafl, Head Constable 
S.B.Unit, Kochi. 

C-M. Gangadharan, Asst.SecretaxY 
LQIF, Beypore,CaliCtIt. 

S. P.G.Chandralekha, Graduate Assistant 
Government High School, Kavaratti. 

9. K.Narayaflafl. Inspector of Police 
Police Station. Androth. 

lO.P.V.Cheriyafl, Head Constable, 
Police Station, Androth. 

i,vijayaraghavafl KP, Jr.Engifleer 
-(Civil), PWD,AndrOth, Lakshadw*CP. 

1.T.I.FraflCi8, BDO, Androth 
Island, UT of Lakshadweep. 

13.T.SadaSiVafl, Sub Inspector of 
Police, Agatti. 	- 

14.VasU Najr T o  Head Constable, 
mini Police Station, Amifli Island. 

15. H. Janardhaflafl. Technical Assistant 
Medical Directorate, Kavaratti. 

6 • P.P.RaghaVan Nair, Police Constable 
No.45, Police Station, Kalpeni. 

17.P.P.Srehara Kurup, SI of police 
Kalperli f 	 - 

l8.M.Balakri&h1fl hair. Head Constble 
-Minicoy Police Station, MiflOOyItlafld. 

shnan, u:s1c 1Teacber 
Government High cbcx1, iavaratt i. 

20.p.c.pabhax Nair Bj-thra 
?rdkad P0 Vazhr. Ko'tt-aya 
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OA.864/94 

J.Thankaflrna, Jayanil East Mill 
Road, Kozhikode. 

M. Mukundan, Chaithanya, 
Near Star Tile Works,!aliai 
Calicut. 

K.Kannan, Parakkal Valappil 
Eda)ckulam Quilandy. 

V.Syamala, Language Teacher 
Androth High School. 	 .... Applicants 

(By Advocate Mr.M.R.Ra)endrafl !air) 

Union of India, reprseflted by 
Secretary to Government, 	 S.  
Ministry of Hcue AffaIrs, 
Secretariat, New Delhi. 

The Adrninistrat9r. 
U.T. of LakshadWeep, Kavaratti. 	. . .Respondents in 

all cases. 

(By Advocate Mr. MVS Namboodiri 
represented by Satheesan) 

ORDER 	 H 

IETTUR SANKRAN NAI R (s), VICE aizi RMPIN 

ApplicantS claim Island Special Pay and Compen-

satory allowance on the strength of a declaratOlY 

judgment in O.A.580/93. Standing Counsel does not 

dispute about the applicabilitY of the said judgment to 

the case on hard. According tO him, there is a possibility 

of the Supreme Court taking a different view. But that 

would be no justification not to grant the relief which 

is admissible as matters ncw stand. The amfltS due will 

be paid to applicants within thç months of today1 on 

(1 	1 i1 
- 	 - 
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